
GEN111AL ADMINISTriATIVE 11iIRJNAL  
ALLAHAT3ip 

RevielitaApaigation No. 84 of..1996 

IN 

Originalaps..lication  No. 578 of  1995 

Allahabad this the 	3-11)":  day of 	. 	1996 

Hon' ble Dr. R.K. Saxena, Member ( Jud. ) 

Baij Nath WO Sri Ram Pra sad, posted a s 	in 
Tuglakabad, Delhi Division, Delhi. 

ALP_LICANT 

By Advo ca to Sri Sa i sh  DvAvidi  

ver SL1 S  

1. Union of India through the General Manager, Northern 
hallway, Baro da House, New Delhi. 

2. The Divi sional Me chani cal Engineer (Operating s), 
Nor thern Railway, [New Delhi. 

3. Divisional Personnel Officer, Northern hallway, 
New D el hi 

4. Assistant Personnel Officer, Northern hailwa)o, 
New Del ni 

ORD, ER 

By. Hon e Dr.  R.K. Saxena., J.M. 

This review application has been moved 

for reconsideiation of the judgment rendered on 04.6.96. 

All the facts which were necessary for decision of 

the case, were considered in the judgment. No ne, 4 

and important factor has been shown. Thus, the review 

application stands rej ected. 1 

Member J ) 	
_- 

/M. tit./ 


